87 Written Answers

[Translation]
Amarnath Pilgrims

3391. SHRI VIJAY ANNAJI MUDE : Will the PRIME
MINISTER be pleased to state :

(a) the number of persons missing during Amarnath
Yatra in the year 1996-97;

(b) the efforts being made by the Union Government
to trace out these missing pilgrims;

{c) whether the Union Government have provided
any assistance to the families of those who found
missing during the Amarnath Yatra;

(d) if so, the details thereot: and
(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS
AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI S R.
BALASUBRAMONIYAN) : (a) and (b) Dr. Nitish K.
Sengupta. in his report submitted to the Government on
2.12.1996. has mentioned about the number of persons
who had lost their lives during the Amarnath Yatra in
August, 1996 as 243. Of the 243 persons reponted dead.
174 were identified. The remaining unidentified bodies
were cremated at different places after being
photographed. In the Sengupta report details of two missing
persons during the Amarnath Yatra in August. 1996
have been mentioned.

The photographs of all unidentitied cremated bodies
were subsequently sent to all the State Governments
and were displayed through Doordarshan and National
and Regional Newspapers to enable the family members
to identify them. As a result. another 17 bodies have
since been identified including one of the missing
persons mentioned in the report.

(c) to {e) The ex-gratia reliet of Rs. 2 lakhs which
is being provided in the ratio of 3:1 from Prime Minister's
Relief Fund and the Government of Jammu & Kashmir
is being disbursed to next of kin of identified deceased
pilgrims. Relief is given to the families of only those
pilgrims whose death during the yatra have been
established by the concerned State Government.

[English]
Amarnath Yatra

3392. SHRI DEVI BUX SINGH :
DR. RAMESH CHAND TOMAR :
SHRI RADHA MOHAN SINGH :

Will the PRIME MINISTER be pleased to state :

(a) whther the Union Government are aware about
the disturbance created by the terrorsts during Amarnath
Yatra,
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(b) if so. the details thereof; and

(c) the steps taken/being taken by the Government
for the safety of the pilgrims of Amarnath?

THE MINISTER OF STATE IN THE MINISTRY OF
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS
AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI S.R.
BALASUBRAMONIYAN) : (a) to (c) Government have
no information about any distrurbance created by the
terrorists during Amarnath Yatra this year. Yatra has been
peaceful. The State Government have reported that
every precaution is being taken to ensure safety and
security of the Yatris nght from Jammu to the Holy Cave
and that pickets manned by security forces and J&K
Police have been established all along the highway to
ensure incident free Yatra.

Infrastructure Facilities

3393. SHRI MADHAVRAO SCINDIA : Will the
Minister of URBAN AFFAIRS AND EMPLOYMENT be
pleased to state :

(a) whether a large percentage of urban population
in India has not any access to sanitation and health
services:

(b) if so, the steps taken by the Government to
remedy the sitution;

(c) whether any target has been fixed for Ninth Five
Year Plan to provide sanitation and health services to
all in the country; and

(d) it so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
URBAN AFFAIRS AND EMPLOYMENT (DR. U.
VENKATESWARLU) : (a) and (b) In so far as sanitation
is concerned, based on the information received from
the State Governments, it has been assessed that about
50% of urban population in India does not have access
to sanitation facilities. Sanitation being a State subject,
it is the responsibility of the State Government to provide
sanitation facilities to the urban areas. However, Union
Government endeavours to supplement the efforts of
the State Governments through the Centrally sponsored
scheme of Urban Low Cost Sanitation for Liberation of
Scavengers which has the main objective of converting
the existing dry latrines into low cost pour flush latrines
and constructing new units where none exist. Under the
programme so far 761 schemes covering 1156 towns at
a total project cost of Rs. 1062.64 crores have been
sanctioned, for conversion/construction of 33,78,879
units.

Regarding health services, Ministry of Health &
Family Welfare has stated that the family welfare services



